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Use of fertilisers in low productivity
areag

*104 SHRI K. CHATHUNNI MAS-
TER: Wil] the Minister of AGRICTUL-
‘TURE be pleased to state the steps
ite Central Government propase 1o
take to step up the use of fertilicers
in low productivity areas like Eastern
Uttar Pradesh, Bihar, Orissa and
Madbya Pradesh?

THE MINISTER OF AGRICUL-
TURLE (RAO BIRENDRA SINGH):
Various steps are being taken by the
Central Government to increase the
nee of fertilisers in the country. 1 hese
include adequate and timely availabi-
lity of fertilisers, extending to the
‘States, Short Term Loans for fertili-
sers and other Agricultural Inputs,
increase in number of retails/sale
points, -intensive fertiliser promo-
tion campaign in 104 selected dis-
tricts, delivery of fertilisers up to
block headquarterg on Government
account, ensuring favourable cost
‘benefit ratio, organising input
fortnights and free distribution of
minikits of seeds and fertilisers to
Small and Marginal Farmers for pu-
1ses and oilseeds. The following spe-
cial steps are also being taken in the
Eastern States:—

1. Under Intensive Fertilisar Fro-
moticn Campaign referred to above,
§ districts in Bihar, 5 in Orissa, 11
in Madhya Pradesh and 12 in Uttar
Pradesh have been selected.

2. An Indo-British Fertiliser Edu-
cation Project ig being implemented
through the Hindustan Fertiliser Cor-
poration Ltd. in 4 districts io Bihar,
4 ip Uttar Pradesh, 4 in Orissa and
5 in Madhya Pradesh.

3. A Pilot project for increasing
rice production in the Eastern Siales
during 1984-85 has been taken in hand
under which minikts of fertilisers will
be distributed in these States

4. Eastern States have beep given
extra weightage in the allocation of
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short ierm loans for fertilisers and
other agricultural inputs.

5. Special efforts have been made
to facilitate flow of agricultural credit
in the Eastern States.

Production and distribution of coce-
nut seedlingg in Keralg

*195. SHRI O. J. JOSEPH:
SHRI M. M. JACOB:

Will the Minister of
TURE be pleased to state:

AGRICUL-

(a) whether the Central Govern-
ment Lave received any proposal from
the Government of Kerala with re-
gard to the production and distribu-
tion of coconut seedlings in that State;
and

{b) if so, what action the Central
Goverrment have taken thereon?

THE MINISTER OF AGRICUL-
TURE (RAO BIRENDRA SINGH;:
(a) and (b) No specific proposal for
production and distribution of coco-
nut seedlings was received from the
State Government. However, in their
Memorandum on Drought relating to
the year 1982-83 and submitted on tke
20th June, 1983, the State Government
sought assistance of Rs. 20.32 croras
for procurement of seed nuts, produc-
tion of seedlings, subsidy for seedlings
and augmenting production and dis-
tribution of coconut seedlings in De-
partmental nurseries stretching cver.
a period of 3 years. The Central
Government sanctioned a series of
measures, including Rs. one crore for
agriculture input subsidy cver and
albove Rs. 1.62 crores sanctioned ear-
lier. Flexibility was allowed to use
this money for input subsidies in
respect of  plantation crops. By
a gpecial dispensation the Cen-
trally Sponsored Scheme for as-
sisting small and marginal faimers
was extended to cover distribution of
free minikits of coconui seedlings to
such farmers in Kerala.
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~Coconut  Development ' Board is
also implementing a number of deve-
lopment schemes relating to cceonut
wheih include production of seeds.

Setting up of a paper mill in North
Bengal

*196. SHRI DIPEN GHOSH: Will
the Minister of INDUSTRY be pleas-
cd to state:

(a) whether the West Benzal Go
vernment has approached fthe Tentrel
Guvernment  for setting up =2 paper
mill in North Bengal where tha avail-
acility of pulpable raw material, par-
liculerly bamboo, is assured; and

' (k) if so, what action the Central
Government have taken or niapose to
take on the said proposal?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHR1 PATTABHI RAMA RAO)
(a) There is no proposal from the
Sovernment of West Bengal at pre-
sent for setting up a paper miill 1n
North Bengal.

(b) Does not arise.

Setting up of a University Service

Commission
*197, SHRI SHRIKANT VERMA:
Will the Minister of EDUCATION

ANp CULTURE be pleased t, state:

(a) whether Government propose 1o
set yp a University Service Commis-
mission; and

(b) if so, what are the details in
thig regard?

THE MINISTER OF STATE IN THg
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMAT[ SHEILA XKAUL): (a)
No, Sir.

(b) Does not arise.
Coconut cultivation scheme

*198. SHRI T_ BASHEER. Wi]l ithe
Minister of AGRICULTURE be pleas-
ed to state:
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(2) whether it is a fact that a sche-
me for coconut cultivation wgag being
implemented till 1982-83 a4 a Central-
ly sponsored scheme with 50 per cent
Central assistance;

(b) whethey it is also a fact that the
Centra] Government have not accord-
ed sanction for the conitnuance ot the
scheme during the year 1983-84;

(¢) if so, what are the reasong there-
for; and

(d) whether Government propose
to accord sanction for the scheme this
year?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH): (a) Yes,
Sir, ’

(b) No, Sir, the scheme was con-
tinued in 1983-84.

(¢) Does not arise.

(d) The scheme is being continued
in 1984-85 and sanction order for the
first quarter has already been issued.

Absorption of temporary employees
posted at Asiad Stadia

*199. SHRI S W. DHABE:

SHRI SURESH KALMADI:
Wil] the Minister of SPORTS be
pleased to state:

(a) whether it is a fact that about
100 persons appointed at the various
Asiad stadia have not been provided
jobs after the taking over of the stadia
by the Sports Authoriy of India;

(b) if so, what are the details in
this regard; ang

(¢) whether Gov'ern.ment proopse to
consider their case?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND
WORKS ANp HOUSING (SHRI BUTA
SINGH): (a) to (¢) In the context of
the additional responsibility given $0
the Netaji Subhag National Institute of
Sports by tht Government in early



